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. MINISTRY OF EXTERNAL AFFAIRS
New Delhi, the 23rd May, 2003

G.S.R. 428(E).— In exercise of powers conferred by Section 24, read with Section 5 of the Passports Act, 1967
{15 of 1967}, the Central Government hereby makes the following rylesto further amend the Passports Rules, 1980, namely:— -

L. (1) These rules may be called the Passports (Amendment) Rules, 2003.

(2) They shall come into force with effect from on the date of thier publication in the Official Gazette.

2. In Schedule 1V to the Passports Rules, 1980,— _ .

(a) Serial number 23 has been deleted, as it has been decided nof'to charge additional fee under the “Tatkal Scheme’
for rendering any miscellaneous services to existing passport holders in continuation of or on their valid passports.

[F. No. VI/401/38/98-1]
B. A.ROY, Jt. Secy.(CPV)
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Note : Principal rules published vide Notification No. GSR 69 I{E), dated the | 1th December, 1980 (1980 external), Part 1,
Section 3, sub-section (i), and subsequently amended by :—

I. G.S.R.50(E),dated 7-2-1981;
G.S.R.494(E), dated 10-6-1981;
G.S.R. 469(E), dated 24-6-1982;
G.S.R.325(E), dated 12-4-1983;
G.S.R.482(E), dated 13-6-1983;
G.S.R. 494(E), dated 16-6-1983;
G.S.R. 345(E), dated 29-3-1985;
G.S.R.860(E), dated 8-11-1985;
G.SR. 857(E), dated 13-10-1987;
10. G.S.R 84(E),dated 11-2-1988;

- G.S.R. 1155(E), dated 21-11-1988;

12. G.SR.622(E), dated 27-6-1990;

13. G.S.R 653(E), dated 20-7-1990;

14. G.S.R 100(E), dated4-3-1991;

1. G.S.R.275(E), dated 20-3-1991;

16. G.S.R.586(E),dated 21-6-1991;

17. G.S.R.111E),dated 22-1-1992;

18. G.S.R.684(E), dated 15-6-1992;

19. G.S.R 721(E),dated 7-8-1992;

20. GSR.47I(E), dated 6-8-1993;
G.S.R.485(E), dated 1-7-1993;

G.S.R. 503(E), dated 10-7-1993;
G.S.R. 833(E), dated 2-12-1994;
G.S.R. 592(E), dated 7-8-1995;

G SR 491(E), dated 28-8-1997;
G.S.R. 605(E), dated 5-10-1988;
G.S.R. 516(E), dated 8-7-1999;
G.S.R. 827(E), dated 29-12-1999;
G.S.R. 34(E), dated 12-1-2000;

' G.S.R.472(E), dated 22-5-2000;
G.S.R.473(E), dated 22-5-2000;
G.S.R. 485(E), dated 23-5-2000;
G.S.R. 529(E), dated 8-6-2000;
G.S.R. S84(E), dated 4-7-2000;
G.S.R. 63(E), dated 25-7-2000
G.S.R. 482(E), dated 28-6-2001;
G.S.R. 527(E), dated 13-7-2001;
G.S.R. 576(E), dated 2-8-2001;
G.S.R. 817(E), dated 2-11-2001;
G.S.R.879(E), dated 5-12-2001;
G.S.R. 235(E), dated 28-3-2002;
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